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JN'.'IHE- CEN'IRAL ADMINIS'IRATIVE 'IRIBUNAL, JAIPUR BENCH, JAIPUR 

Date of order: Cf fT ... August,. 2001 

· oA No.123/99 with Ml\ No .. 58/99. 

Hanl1man Singh s/o Shri Banna Singh r/o Village Keshar Pura, . Ajmer, 

pr~sently ·posted as Helper Khalai?i in the . off ice ··of Deputy CE, 

' Cariteeri. 

• .Applicant' 

Versus 

1. Union of India through the General Manager, Western 

2!" 
RaHway; Churchga~e, Mumbai. · 

_:. 

Engineer ' western 'Ihe Dy. Ch.ief Electrical (workshop) , 
I \ , 

Railway~ Ajmer. 

-3. , Shri Murari Lal s/o -Shri Jamna Lal Sharrnc _ having grade-

II, S.S.Locomotcrs, Ajmer. _ 

•• -Respondent~. 

Mr •. P.P.Mathur, co~nsel' for-the.applicant 

Mr. Hemant 

respondents 

CORAM: .. 

Gupta, proxy cqunsel tc ,, Mr. M.Rafiq, counsel 

Hon 'bl~ Mr.· S.K.Agarwa1, Judicial Member 

Hon'ble Mr.A.P.Na~rath, Administrative Member 

ORDER 

for 

Per Hon'ple Mr. A.P.Nagr.ath, Administrative Member 

' 
'Ihe . applicant has_ come before us with a. prayer that 

respondents be directed to prorote him to the post of Inetrurnent 
I 

Mechanic Grade-III a1;1d then Grade-II after - assigning eeniority on 

these posts over respondent No.3, with all. ~onsequential benefits with · 

interest. 'lhe applicant. is working as Helper Khalasi in the Off ke of 

·Deputy· Chief Electrical Engineer {Workshop), AjITlE?r. 

2 •. is, that he was jnitiaJly appointed 
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as Khalasi on 22.6.;79 Whereas respondent No.3,_ Shri Murari 'Lal Yres 

initially appointed ·as 1Khalcisi on 14.5.1982 in Ajmer Division. The 

applicant was promoted to the post of Helper Khalasi vide order dated - . -
12.12.90 Whereas respondent No.J, etated to be·a.junior employee, was 

I . . 

promoted to the po~t of Helper Khalasi in 1989. Respor:ident No.3 is, 

stated to have been promoted as Instrument Mechanic Gr :rir scale Rs. 

950-1500 vide order dated 13.12.1991 and further prorooted to Gr .II 

vide order dated 5.8.96 whereas applicant has been continuing to be a 

Helper Khalasi. 

i;;~, 3. We find froIP the (acts stated by the applicant himself 

that he was pron1oted as Helper Khalasi by order.dated 12.12.90 whereas 

·respondent. No~3 WCIS promoted in the year 1989. The applicant never 

challenged promotion of respondent No.3 as Helper Khalasi, which'was 

' 
ordered way back in the. year 1989. He cannot make any grievance of 

this order now in the year 1999 and his claim is hopelessly barred by 
\ 

limit at ion. In fact, we find that the respondents have stated in the 

reply that Shri Murari Lal was initially appointed as casual labour on· 

t;) 2~J~.82 and was granted temporary .status on 26. 7 .83 •. 'Ihe applicant was 

granted temporary. etatus on 9.9.87. Further, it has been subroitted 
. -

that the·applicant was screened for the post of Khalasi ecale Rs. 750-

940 on 3.2.88. 'Ihe applicant was promoteq as Helper Khalasi on 
' I 

12.12.90 whereae respondent No.3 was. prorroted as Helper Khalasi on 

iB.9.89 •. With this background, it is obvious that respondent No.3 has 

continued to enjoy seniority. over the applicant from the very 

beginning right from the time of acquiring temporary' status and again , 
. . 

in the post of Khalaei and Helper Khalasi. By virtue of his seniority,· 

respcnaent No.3 has further been prorroted to Grade-III· and Grade-II •. 

Therefore, we donot find any substance in the prayer of.the applicant· 

a/a the same ie liable to be dismissed bo.th on roerite and on 

ritation. ·~ 
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4. we, therefore, dismiss this application on the groun& of 

liIDitation as also on merits. No order as to cosls. 

In view ~f the order as above, Misc. Application 

No.58/99 also stands dismissed. 

t~,~" 
(A.P.NAGRATH) 

Adm. M~mber 
! 

Q~-~· (L 
·(S.K.AGARWAL) 

Judl .Member : 

\ 


